
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

 

ORIGINAL APPLICATION NO. 111 OF 2022(WZ) 

 

Elementa Phase-I Co-operative Housing Society … Applicant  

Versus  

 The Ministry of Environment, Forest & Climate Change & Ors… Respondents. 

---------------------------------------------------------------------------------------------------------- 

Submission of the Report by Maharashtra Pollution Control Board: - 

 

Applicant Elementa Phase-I Co-operative Housing Society has filed 

application against Ministry of Environment, Forest & Climate Change & Ors. This 

application is filed with the prayer that, Respondent No.6 M/s. Tata projects Ltd., / 

Project proponent be prohibited from carrying out the construction work of Metro 

at night hours to prevent noise and air pollution during the construction work of the 

Metro. 

  

Hon’ble National Green Tribunal (WZ) has disposed of the said Original 

Application no. 111/2022 on 27/03/2023 and directed Respondent No.6-Project 

Proponent-M/s Tata Projects Ltd., to implement the measures suggested by the 

Respondent No.3-Maharashtra Pollution Control Board within two months 

positively and thereafter the said Respondent No.3-Maharashtra Pollution Control 

Board shall conduct an audit within one month with respect to noise and air 

pollution and thereafter conduct the inspection for the purpose of compliance to be 

submitted to the Registry of the Tribunal.  
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Accordingly, the said Respondent No.6 / Project Proponent- M/s Tata 

Projects Ltd., has submitted the compliance report against the measures suggested 

vide letter dated 02/06/2023. Copy of the said compliance report is attached 

herewith and marked as an Annexure-I. 

 

With the said direction on 27/03/2023 from Hon’ble National Green  

Tribunal (WZ), after submission of compliance report by Respondent PP on 

02/06/2023, MPCB Officials has carried out inspection on 05/07/2023 and 

11/08/2023 for verification of compliances of measures taken by the said 

Respondent No.6-Project Proponent-M/s Tata Projects Ltd., and the point wise 

compliance are as below,   

 

1) Project Proponent has provided three no. of anti-smog guns to reduce dust 

emissions and also manual water sprinkling system within premises. 

2) Sensor based automatic operating tyre washing system is provided to remove 

dirt on the wheels of transport vehicles. 

3) Flood light position are lowered and angle of the light changed away from 

society and towards lower side. 

4) During visit, it was observed that, Project Proponent has shifted 10 no. of 

casting segments on adjacent open plot of Yashada, which is on opposite side 

of existing casting yard and away from Elementa society.  

5) Two no. of boom placers are provided for concreting purpose to avoid vehicle 

transportation at casting area. 

6) Road cleaning and wetting activity is carried out on regular basis and 

dedicated manpower is provided to monitor the same. 
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7) Two no. of RMC plants are working within premises are provided with two 

no. of dust collectors, top of Silos are covered by green net, conveyor belts 

are covered, Cement & GGBS as raw material loading is carried out in closed 

system, concrete roads are provided within premises, tin sheet covered shed 

is provided at mixing section and at aggregates storage area with water 

sprinkling system.  

8) Project Proponent has informed that the major noise generating activities 

have stopped during nighttime, only minor preparatory works are ongoing 

during nighttime. 

9) Project Proponent has provided three no. of L- type noise barrier sheet having 

size 3.45 mt X 2.3 mt having height 4.0 mt. are placed at segment grinding 

section, where surface grinding activity is carried out manually by using 

grinding tools.    

 

         Copies of the said visit reports dated 05/07/2023 and 11/08/2023 are  

attached herewith and marked as an Annexure-II and Annexure-III respectively.  

 

MPCB has carried out Noise Level Monitoring & Ambient Air Quality 

Monitoring on 11/08/2023 and 12/08/2023 during daytime and nighttime when 

Project is in operation. The Noise Level Monitoring and Ambient Air Quality 

monitoring is carried out at the same locations as per the previous report dated 

23/03/2023 monitoring was done.  
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1) Continuous Noise Level Monitoring Report During Day time :- 

 

Sr. 

N

o. 

Location  Date  Time 

Duration 

Noise 

Limits in dB 

(A) Leq 

daytime for 

residential 

area 

Noise 

reading in 

dB (A) 

Leq 

1) M/s. Elementa (Phase-I) 

Co-operative Housing 

Society at Refuse area of 

D-1 building  

11/08/2023 10.10 am 

to 10.00 

pm 

55 63.7 

2) M/s. Elementa (Phase-I) 

Co-operative Housing 

Society at Refuse area of 

C-1 building  

11/08/2023 10.30 am 

to 10.00 

pm 

55 63.6 

3) Premises of M/s. TATA 

Project Ltd., 

 

11/08/2023 10.45 am 

to 10.00 

pm 

55 61.7 

 

 

       Continuous Noise Level Monitoring Report During Night time - : 

Sr. 

N

o. 

Location  Date  Starting 

Time 

Noise Limits 

in dB (A) Leq 

Nighttime for 

residential 

area 

Noise 

reading in 

dB (A) 

Leq 

1) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of D-1 

building  

11/08/2023 

& 

12/08/2023 

10.00 pm 

to 06.00 

am 

45 49 

2) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of C-1 

building  

11/08/2023 

& 

12/08/2023 

10.00 pm 

to 06.00 

am 

45 49.4 

3) Premises of M/s. 

TATA Project Ltd., 

11/08/2023 

& 

12/08/2023 

10.00 pm 

to 06.00 

am 

45 51.8 
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Comparison of noise level monitoring before and after compliances by the 

project proponent is as below, 

Sr. 

N

o. 

Location  Date  Noise Limits in 

dB (A) Leq 

daytime for 

residential area 

Noise reading in 

dB (A) Leq 

 Noise level monitoring during day time when project is in operation 

1) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of D-1 

building  

28/02/2023 55 61.7 

11/08/2023 55 63.7 

2) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of C-1 

building  

 

28/02/2023 

 

 

55 59.9 

11/08/2023 

 

55 63.6 

3) Premises of M/s. 

TATA Project Ltd., 

 

28/02/2023 

 

55 65.48 

11/08/2023 

 

55 61.7 

 

Sr. 

N

o. 

Location  Date  Noise Limits in 

dB (A) Leq 

Nighttime for 

residential area 

Noise reading in 

dB (A) Leq 

 Noise level monitoring during night time when project is in operation 

1) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of D-1 

building  

14/03/2023 

 

45 55.83 

11/08/2023 45 49 
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2) M/s. Elementa (Phase-

I) Co-operative 

Housing Society at 

Refuse area of C-1 

building  

 

14/03/2023 

 

 

45 56.2 

11/08/2023 

 

45 49.4 

3) Premises of M/s. 

TATA Project Ltd., 

 

14/03/2023 

 

45 61.54 

11/08/2023 

 

45 51.8 

 

As per the Noise Pollution (Regulation and Control) Rules, 2000 sub clause 

(1) of  Rule 3 and sub clause (1) of Rule 4 the ambient air quality standards in 

respect of noise are as below:- 

SCHEDULE 

Sr.  

No. 

Category of the area Limits in 

daytime  

dB(A) Leq 

 

Limits in Night 

time  

dB(A) Leq 

1 Industrial 75 70 

2 Commercial 65 55 

3 Residential 55 45 

4 Silence zone 50 40 

 

From the Noise monitoring reports dated 11/08/2023 & 12/08/2023, it 

is observed that the noise level at applicant premises was found exceeding the 

limits prescribe in the above Schedule as per sub clause (1) of  Rule 3 and sub 

clause (1) of Rule 4 of the Noise Pollution (Regulation and Control) Rules, 

2000 for residential area at day time (06.00 a.m. to 10.00 p.m.) the limit is – 

55 dB(A) Leq and at night time (10.00 p.m. to 6.00 a.m.) the limit is - 45 dB(A) 

Leq. 
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However, sub clause (1) of Rule 7 of The Noise Pollution (Regulation 

and Control) Rules, 2000 provides that “A person may, if the noise level 

exceeds the ambient noise standards by 10 dB(A) or more given in the 

corresponding columns against any area/zone or, if there is a violation of any 

provision of these rules regarding restrictions imposed during night time, make 

a complaint to the authority” 

Hence, noise level at applicant premises is not exceeding the ambient noise 

standard by 10 dB(A) in day time and in night time as per sub clause (1) of Rule 7. 

After taking necessary measures by Project Proponent, noise level in night time is 

observed reduced than the noise level during previous monitoring dated 14/03/2023. 

 

Analysis Results of ambient Air Quality Monitoring: - 

Sr.  

No. 

Location Date & 

starting time 

                     Parameter 

PM10 SO2 NOx 

Limits as per National Ambient Air Quality 

Standards (2009) 

100 μg/m3 80 μg/m3 80 μg/m3 

 During Project is in operation 

 

1)  M/s. Elemanta 

Society at 

Parking slab 

 

11/08/2023 & 

12/08/2023 

(24 Hrs) 

241 17.66 55.33 

2) M/s. TATA 

Projects Ltd., 

near casting 

Bay 3 

 

11/08/2023 & 

12/08/2023 

(24 Hrs) 

266 18.0 46.0 

 

From the above results of Ambient Air Quality Monitoring, it is observed 

that, the parameter PM10 (Particulate Matter) is found on higher side than the 

7 1017



concentration as per National Ambient Air Quality Standards 2009 and the  

parameter So2 and Nox are found within limit.  

 

Comparison of Ambient Air Quality Monitoring reports as below, 

Sr.  

No. 

Location Date & 

starting time 

                     Parameter 

PM10 SO2 NOx 

Limits as per National Ambient Air Quality 

Standards (2009) 

100 μg/m3 80 μg/m3 80 μg/m3 

 During Project is in operation 

 

1) M/s. Elemanta 

Society at 

Parking slab 

 

28/02/2023 & 

01/03/2023 

(24 Hrs) 

 

356 7.0 24.66 

11/08/2023 & 

12/08/2023 

(24 Hrs) 

 

241 17.66 55.33 

  

2) M/s. TATA 

Projects Ltd., 

near casting 

Bay 3 

 

28/02/2023 & 

01/03/2023   

(24 Hrs) 

 

858.33 6.8 23.66 

11/08/2023 & 

12/08/2023 

(24 Hrs) 

 

266 18.0 46.0 

 

After compliance measures taken by Project Proponent, comparing to the 

earlier monitoring reports of Ambient Air Quality Monitoring dated 28/02/2023 & 

01/03/2023 and after compliance monitoring dated 11/08/2023 & 12/08/2023, 

concentration of particulate matter is considerably reduced at applicant premises 

and within project premises.   
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